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ther it is the best possible. Because, 
in Japan for 2,000 cubic metre blast 
furnace they could get as much as 
5,000 tonnes of pig iron whereas we 
have been able to get only 3,000 
tonnes and in Game cases it is only 
1 500 tonnes. A lot of technical im-
~rovements will have to be carried 
out, a lot of research work will have 
to be carried out to get the maximum 
(Jut of our own quality of iron are 
and coal to get the maximum pro-
duction. 

DR. H. P. SHARMA: The Govern-
ment has denied the statement that 
the cost of production of steel is 
higher in India than in Europe or 
Japan. How does the Government 
reconcile this with the position that 
Japan imports iron are from this 
country, pays railway freight and 

'shipping charges, carries it for 6,000 
to 7,000 miles over the sea and can 
yet out3ell us in the world market? 

SHRI T. A. PAl: Japan has been 
able to do it not only in respect of 
steel but even in respect of textiles 
because there is considerable amount 
of application of science and techno-
logy in order to overcome these pro-
blems. They have access to the best 

'quality iron ore, best quality coal 
and the best Of shipping whiCh is 
responsible for their productrl being 

'Competitive. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) 
No, Sir. 

(b) A statement showing the pit 
head prices of various categories of 
coal before the nationalisation of 
coal 'mines is laid on the Table of 
the house. The same prices continued 
to be charged after nationalisation. 

(c) The prices payable by the 
Railways and many of the power 
Boards are governed by t he terms of 
the contracts which were in forCe at 
the time of nationalisation. 

(d) The Coal Mining Authority has 
been billing all consumers at the 
notified price and asking them to pay 
the same rate subject to adjustment 
of subsisting agreements. They have 
been receiving payment at the noti-
fIed price in many cases and with the 
ratifIcation of the old agreements 
necessary adjustments will be made 
wherever necessary . 

Statement 

Prices of coal effective from n t Decem-
ber, 1972. 

Bengal-BiM' coalfields 

Grade of coal Steam Slack 

2 3 ----_. 
Rs. Rs. 

Selected A 48'00 47'00 

Selected B 45'00 42'00 

GrI4k I 42'00 39'00 

Gftdell 38'00 35'00 
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Steem Slack 
Rs. Rs. 

-------
2 3 ----

Grade lIlA 35'89 32'62 

Grade I1IB 34' 74 31'45 

OUllying fields M.P. Maharashtra and 
Orissa 

Selected 46'50 44' 50 

Grade I 44'25 41' 25 

Grade II 42 '25 39'25 

Grade 111 41' 25 38'25 
------ .-------
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SHRI SUBODH HANSDA: It is 
true that we have got different cate-
gories of coal. As I have already 
said in my answer, the pit-head price 
has not been increased. But, un-
fortunately, the price of coal in the 
rest of the country has gone up be-
cause some unscrupulous trade·rs 
have taken advantage of the short 
supply of coal throughout the coun-
try. That is one of the reasons why 
it has gone up. 
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SHRI SUBODH HANSDA: We 
have asked the State Governments 
to open coal dumps in their States 
at different important points. The 
Coal Mining Authority will supply 
coal to coal dumps and from the coal 
dumps, it is the duty Of the State 
Governments to see that the coal is 
equally distributed to all consumers. 
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SHRI SUBODH HANSDA: That 
matter should be looked into by the 
State Governments. 

SHRI CHAPALENDU BHATTA_ 
CHARYYIA: The Minister (laid a 
little while ago that the sale of coal 
to some power generating units is 
being sold under certain contracts. 
Now, here is a caSe where the con-
tract between the Bihar Electricity 
Board and the N.C.D.C. has expired 
On 31st March. The contract stipu-
lated sale of coal at Rs. 27 per tonne. 
But even in the month of November, 
the N.C.D.C. is continuing to supply 
coal to Barauni at Rs. 27 per tonne. 
That contract has not been renewed. 
The N.C.D.C. is advancing that as an 
eXCUGe for not opening certain coal 
areas in Giridih so that employment 
potential can immediately go up. 

THE MINISTER OF HEAVY IN-
DUSTRY AND STEEL AND MINES 
(SHRI T. A. PAl): What the hon. 
Member has been suggesting is tAat 
the closed mines could· be opened 
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and more labour employed. If the 
N.C.D.C. has not increased the price 
of coal to the Electricity Boards irres-
pective of the fact that the contract 
has come to an end, it is because 
we have not yet thought of increas-
ing the price. About the other point 
that the hon. Member has raised about 
opening of closed mines, they will 
take it up independently because we 
are anxious to in~rea&C! the output of 
coal. 

SHRI JAGANNATH RAO: The 
price of steam coal was being raised 
at the rate of Rs. 3 a tonne from the 
year 1970-71 and 1971-72. The Rail-
way Minister once replied in the 
House saying that the NCDC 
which is the largest producer of coal 
is incurring heavy losses and, there-
fore. there is increase in the price. 
May I know whether the Govern-
'ment will consider not to increase the 
price of coal simply becaUl3e the 
N.C.D.C. is incurring losses? 

SHRI T. A. PAl: I think. every-
body will have to agree that, if the 
cost of production of anyone parti-
cular unit is not covered by the price 
and we are asked to sell it to some-
body else so that they can make a 
profit, it will have to be subsidised 
from one Or the other, and even 
though they belong to two govern-
ment concerns, both of them will have 
to work efficiency. 
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SHRI SUBODH HANSDA: The 
list is with the State Governments· 
and not with us. 
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Surplus Employees in MES 

·170. SHRI S. M. BANERJEE: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) whether due to cut in Defence 
budget, thousands of MES employees. 
throughout the country, have been 
declared surplus; 

(b) if so, whether the work-load in 
MES has increased; 

(c) whether the All India-Defence 
Employees Federation has already 
taken up this iSSUe with the Defence 
Ministry; and 

(d) if so, the reaction of the De-
fence Ministry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI J. B. 
PATNAIK): (a) Yes. Sir. So far 
about 1300 casual employees have' 
been declared surplUS. The number of 
Class III and Class IV employees of 
the MES, who are likely to be declar-
ed SUrpIUA, is approximately 8000. 

(b) No, Sir. The work-load has. 
in fact, dl'~eased due to drastic cut 
in the Def(~ce Works Budget on ac-
count of co .Istriction at resources 

(c) Yes, Sir. 

(d) The employees have been dec.-
lared surplus owing to reduction in 
the works programme on account of' 




